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1.  

2.  

Order dated 16.08.2016 

C.P. No. 9 (ND)/2014 M/s Shaifali Papers Pvt Ltd & Ors.  

Both parties are absent. Earlier proceedings on record would show that parties were 
reporting that negotiations for settlement are going on. But after November,2015 no 
progress seems to have been reported to the CLB. 

Let the matter be listed on 08.09.2016 for final hearing if the compromise is not 
materialised. 

SH.VSR AVAID-HANI (Judicial Member) 

Dated 16.08.2016 


